FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF RSV EARTH ENTERPRISES PRIVATE
LIMITED

RELEVANT PARTICULARS

1.

Name of corporate debtor

RSV Earth Enterprises Private Limited

2

Date of incorporation of corporate
debtor

09" February, 2017

3;

Authority under which corporate
debtor is incorporated / registered

Registrar of Companies- Kanpur

Corporate Identity No. / Limited
Liability Identification No.of
corporate debtor

U70200UP2017PTC090263

Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office Address as per the MCA
Records: 12, Alipur, Gijuauri, Post Chanderu,
Bulandshahr Uttar Pradesh -203001

Insolvency commencement date in
respect of corporate debtor

15" September, 2023

Estimated date of closure of
insolvency resolution process

13t March, 2024

Name and registration number of the
insolvency professional acting as
interim resolution professional

Name: Anurag Nirbhaya
Reg No: IBBI/IPA-001/IP-P00870/2017-
2018/11468

Address and e-mail of the interim
resolution professional, as registered
with the Board

Address: 204, Sagar Plaza, Plot No. 19, District
Centre, Laxmi Nagar, New Delhi-110092

Email Id: anurag@canirbhaya.com

10.

Address and e-mail to be used for
correspondence with the interim
resolution professional

Address: 204, Sagar Plaza, Plot No. 19, District
Centre, Laxmi Nagar, New Delhi-110092
Email Id: cirp.rsv@gmail.com

11.

Last date for submission of claims

29" September, 2023

1l

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

NA

i

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

NA

14.

(a) Relevant Forms and

(b) Details of authorized
representatives are available
at:

a. Web link: https:/ibbi.gov.in/home/downloads
Physical Address: same as above in point no. 10
b. NA

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench has ordered the
commencement of a corporate insolvency resolution process of the M/s RSV Earth Enterprises
Private Limited on 15.09.2023.

The creditors of M/s RSV Earth Enterprises Private Limited are hereby called upon to submit
their claims with proof on or before 29" September, 2023 to the interim resolution professional at

the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other ‘

-

creditors may submit the claims with proof in person, by post or by electronic faeans, )




A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class [NA] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

/
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Anurag Nirbhaya

Interim Resolution Professional

In the matter of RSV Earth Enterprises Private Limited

Date: 17.09.2023 Regn. No.: IBBI/IPA-001/IP-P00870/2017-2018/11468
Place: New Delhi Reg Address: 204,Sagar Plaza, Plot No.19
District Centre Laxmi Nagar New Delhi-110092

Email Id:anurag@canirbhaya.com, cirp.rsv@gmailcom
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STATE BANK OF INDIA

REGIONAL BUSINESS OFFICE.yil
FIRST FLOOR, STATE BANX OF INDI NOA BRANCH
STATION ROAD. G

DA PIN-271001. 1P
IEHD[% ‘m!l'lﬁﬂ!

.

08 |

A RAA L. QNDA

State Bank of Indis, RBO-V1/03 Gonda invites application to hire
: approvad premis se ot following location-
Sisamau Branch. Distt. Gonda approx 200 Sqm./z?go Sg. Ft
Floor Area). Complete documants may be downloadad from
in under “Procurement News",
be available only on our
caton wifl start from 14,09.2023 till
ame will be open on 08.10.2023 at

Regional Manager (RBO-VII

ank's website www.sbi.co.
Ang\’mm‘gendum, addendum will
website. Submission of
07.10.2023 a1 5:00 PM and
3:30 PM
Date: 17.09.2023

Financial Assets

mhw

the below

and

Credtior, will be

10:00 AM TO 02:00 PM, for the

Borrower(s) :;d 3). The
low.

PPN SHIVALIK SMALL FINANCE BANK LTD.

Registared Office : 501, Satcor Aurum, Jasola District Cenire, New Delhi - 119025
CIN ; U6S300DL2020PLC 366021

POSSESSION NOTICE {For Immovable property) Rule 8(1)
Whereas, I undassignad biing ingoce Sank e
Sawvaih Mercantie Co-cparalie Bank Lig, uader the Securilsation and Reconsiruction of
Finanial Assets and Enforcement of Security Intesest Act 2002 and in exercis of Powers
confaired under soction 13(12) s ube 3 of the Securily € Ruigs
2002 issued a Demand Notice dated 30.06.2023 for loan Ale. No. 102841000208 calling
upon the 1. Ashigh Jaie Slo Mr, Late Harish Kumar Jaln Rio Jaln Mandir Ke Pass, 816
Musnalal Mawanakalan, Marwana, District Mearut U.P 260401, 2. Late Harish Kumar
Jain Slo Me. Dara Singh Jain Rio Jain Mandir Ke Pass, 816 Munnalal Mawanakalan,
Marwana, District Meerut U.P 250401 10 repay the amount mentioned in the notize baing
Rs.9,68.864:- (Rupees Nine Lakh Siaty Eight Thousand Elght Hundrsd Eighty Four
Only) within 60 days from the dete of recaipt of the saidnatica. The. Borrower heving failed to
repay the amount, notce is heraty gvento the Borrower(s) 2nd the publicin general thatthe
undersgned has taken possession of the property Sescibed heroin below in axprise of
pawers conferred on heniar under sub-secion (4] of sectca 13 of the Act read wits rule B of
ihe Security IneresEnforcement] Ruies 2002 on the 141h day of Segtember of the year
2023 The Borrower(s) in particutar and the petic ingerersiis heraby cautioned not lo deal
il the property aind any deatings with ine propedy we be subiect ko he charge of the
Shivalk Small Finance Bank Ld for s antount of Re.9,68,884/ (Rupees Nine Lakh Sixty

Elght The Elght H ighty o5t hereon

[Appe!
N
E«msmnmtu&u%
Enforcement Security Interest Act, 2002 read with proviso
given to the X hw;m:mhmbhﬂmwu( and
0
iwmvdaﬂgkwu hﬂnbmaul

Possession of which

s0ld on "As Is Where is" '“ i
of dues

recovery

Sa of Immovable
Assets under the

WWW.FINANCIALEXPRESS.COM

FE SUNDAY

uction 0 dra B
it d a a %
Sale Notice y " Block, Bandra urla Comples, Bandro wringll POSSESSION NOTICE
0 Plo ll Camp da 0
Viheieas. e Uingesigrad Hesrg The Aumorizes 1. Uncer P Ot
Erk i 962 (54 Of 2002)A cwwars Corered Urder Section 13(12) Feead Wan Rude 3 Of The Securily intermst
and 2 To Caling Upan T Ta Reaay Tne Amount

been
As Is what

by the Authorised officer of Indian Bank, secured

Mortlionad in The S Notcos Witk AF C
e s«%}ay BorraweriSy Co Bortowor S}

of
o Rule 8(8) of the

osts Feor
Havveng Faled To Rapay Tho Amewnt, Nolios 5 Farsby G To The Bormower
53106 Of The Propasy In Exrose Of Powars Conlerrag On Him Uncer Sactian 13,41

m The Diaty Of Receipt Of Tha Same
/ Co Borrumues i T Putiic In|

Genaaal Trat
Of The Said Act Rk Fuke §OF T
KotTo Ceal Wit

Witk The B

To T Chi

8) that
secured the

. ‘FVYhoAmn:’ﬂSD_U g

ercin Wit Futurs ntemos, Cost fnd Fiom
130/ Tha Aat in Respeoct Of Tins Avaiable To Reee The §
Notions Sent Linde Secticn 13123400, Thern Urder Date 0P
Name And Addrass Of The Borrgwer,
Co-Borrawer Loan Account No,, Loan Amount

Deails Of The bnmovatie Pro

% by ] " ) O Sacticn
Assets Detalls Of Tha Borowers, Schedulec Praperty, Cuisianging Daes. Demang|

£ 0o OtPssasion 2 Typ of Pssassio
3. Demasd Rotos Ot 4 &mourt Dug InRs.

AL TFat ace And Paccel Of rogmty Basring| 1.4.69.2
LISt DA ang TIme 1or sus N o ramou UAe 30.09.2023 DO DU0T hasa No Posses
2020
a3 i Ao A 7 o ok o S e
{ 163 . il Chtapraiia, Sega Enclave Colony Pargana| et G gy a8 Tl an 5 A
Quarantor & Address. ot Do "Dt Cautan S “Nagat Lom Acsaund mg:mul.:lel;:l:i C‘r’s::'h:m;a:: Pay Witk
service 0-34, Rs. Wamta Aggsraal Wio Kul Bhush. | & Kot Biwghan | A1 Thal Pace And Parcal OF Ty Propany
Khalld and Mohd. Farhan Sio of Plot no-34, Shaheed § 1248 Lace/- Rs. Am:a‘munm"u :vur&‘f-:nm\'mm..w: crUp Exd 1|2 |
Mohd Khalld, Both R/o-1:|nagar, Shamshabad Road, Tajgan| 2 101'“’ & Mis Mamta Creations Prog. Mamta Aggarwal AL | Geilerg Measuing 14 35 Sg Mtes. Suatsd In ] !
- o P Out Plan Of Jagri T 4. oy Tillogn
Residential house on Side and |Ward, Tehsll and Distt- Agri 1.25 Lacs/: 'm ¢'r| G:Ii:;)a Floar Shop No.3 ODA Maket Jageit Enclave Dein ::r‘ml Q::h ;)q;?_k :;t;)z%az::s:{u"r S ] ;:(j:n
service of Plot no-34, Shaheed | 8rea 28 sq. mtrs, In name 15.08.2023 LoanAccount Numbar-608107510442673 Jaget Enciove e 112087 e Sy Card el Ty One
nagar, Shamshabad Road, Tajganj | Mohd Sadiq Qureshi S/o M g 10,000 +h|larut n : R, 17,1 jpees Seveateen| Name of the Mortgagor: Mamia Aggarnis 2 112033 v o |
Ward, Tohsil and Distt- Agra in Khalid and Mohd. Farhan S/d Z| Pty Lakh Ten Thousand Oaly). From 1. 13 2022 sl Payment e Fut '
name of Mohd Sadiq Qureshi | MONd Khalld, Boundaries: East: “XD- For any query pieas Contact Wir. Somesh Sundriysl (+919910563402) & Mr, Rahul Rajan (+919319447693) Hitrized Offcer
Slo Mohd Khalid and Mond, | S8 Plot No-33, West- SS PI 16.00.2023 Dot 1139.208), Placs: Nolda) Dol L,
, | No-35, North- Rasta and Exit s
meouwmu,wmmo S8 plot
28 8q mts., R/o-2. 55 34 Shaheed e
Nagar Agra M Corp Agra -282001 3 [
Pae o AUCTION U4.TU.2023 Detween TUTU0 AN adUZ:UU P Scll30&351STFLDDR,AIOVECANAHABAHK,

MSTC Lid o participate in oniine bid. For Tschnical’

Assistarics Please call MSTC HELPDESK No, 033-

Sector 10A Gurgaon, Ph.: 0124-2370035, 7625079135
Email: gurgaon@canfinhomes.com CIN : L85110KA1987PLC008699
UNNU Rule 8 0 P

BT B BN

Whercas, The undersigned being the Authoriced Officer of the AU S
Reconstruction ancial Assets and Enforcement of Security Interest [Ac,
of the Security Interest (Enforcement] Reles, 2002 issued d

002 (54 of 2002)]

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC0O11381)
APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE

Finance Bank Uimited (A Scheduled Commercial Bark} under the “Securitization and

adin exarcise of powers conferred under section 13 (12) read with ruied

the date a5

the sald notice with f date of receipt of »

el

§ UpON the barrowers to repay the amount mentionad in

The Borrower s sttention is inviled to provisions of Sub-Section (8) of Section 13 he A, in 22901004 and other help line numbers avallable in s6rvice providers help desk. For Registration status ovaDIe D .
respect of me avilable, lo rsdeam the secured assets, with MSTC Ltd, please contact .com and for EMD status please contact
DESCRIPTION OF THE IMMOVABLE PROPERTY . —— — 6 undersigned being the Authoris: of GanFin Homes Ltd. under the Securitisation and Reconstruction of f nancial \Ssets an
1. Hypothecation ofSIoGkS& 1 oo Dbty i OF propaity datalis and photograph of the property and auction terms and condiions ploase visit: Enforcement of Securily Interest Act 2002 and in exercise of the powers under the said Act and Security Interest (Enforcement) Rules|
7 Equiale Morigage o the Property ot Measuring  area of 334 47 S, M. Sutses hitpe:/fbapin an for clarifications relatad to this portal pleass contact help ine number “18001025026" 2002,Issued adam: 40 e bel ‘ ihngers b poyS
al Khasea No. 1795, Nagar Palia No, 263, Kabli Gate, Tehsil Mawans, Disiict Moerul, U P et "011:41106131". Bidder are advised to use Property ID Number mentoned above while searching for amount mentoned nthe notce withfurtherinterest A ys fromth freceiptol ty
reistered in e revenue racords of Bai No. 1, Jid No 2613, Page No. 543-850 Seriai No the property in the website with hitps: aplin and ~ com. salf nthe. Yhhe ?o‘rmwevs haw\ng la'ﬁd to repay the amount, notice is hereby given to the borrmr and. the ?ubhc in general that the
548 dalect 25,11 2001, I toe name ofLate Harish Kurar Jain $t0 i, Dara Singh Jain [ Dae="17.08.2023 Phace=Agre . 13(4):";“ sl et described 3 g e “'
Immovabls AssotsiProperty Bounded by- Sectio i y , 2002
E T West | SoliersPiol = S Numv-ot-Burruwersy: vt the property M..;;.; l'i"‘lc Date
] 5‘)::@?5@«9(3 | . - “Iu ] Mg, n:: :wmwean.":':: oV 'S4 109, KN&Sa N '30:06. 1:.:. "“:'"" : :su‘;:llzﬂ
. Jd 2 3 1 , fa .00, RS’ .09 &
aw Ss»:lrl- ;A.m:‘my.;d Cf”f.: 3@“’6“ %‘ 6 ' ndlan Prasad, Mi. GOVIND | 211, Nagia Enclave Part 1 NIT Faridabad 17,3746/
Shivalik Small #irance Ban . ” Aol A (CO-Borower) S/0 SHIV PARTAP) Haryana Pin 121001. Boundaries and interest
¢ Sofiglsllc s . ALLAH SINGH and Mr, AMARENDRA. | North : Kamlesh Property, South : Part of thd by
- ; y ma—- v ‘e KUMAR S/0 ASHOK Same Property, East: Road, West: Plot No-04 01.07.2023
FORM A POSSESSION NOTICE or iImmovable prope CHOUDHARY (GUARANTOR)
PUBLIC ANNOUNCEMENT The Authorized Officer of Indian Bank & WIS SHILPTKUMART B50S. FTFIATNG 303 Zd Fioor BIock A Villagd —30:08:2023 RS, 13.09:
(Under Rag: 8 of the Ivarcy and 8 y Board of India of Financial Assets & Enforcement of (Borrower) 0/0 JAY PRAKASH | Nathupur Gurugram Pin 122001 33,42,205)-
(Insolvency Resoiution Process for Corporale Persans) Reguiatians, 2016) NARAYAN SINGH and | Boundaries: and interest
FOR THE ATTENTION OF THE CREDITORS OF Mr. PRADEEP KUMAR S/O | North: Gali 5ft South: FlatNo 304 irom
RSV EARTH ENTERPRISES PRIVATE LIMITED RAMKISHAN (Guarantor) | East:OpenSpace  Wast:LiftAndLobby 01.07.2023
HELEVANTY PARTICULARS
- T AT IS TVITS
6 Of Corporats deblor RSV Earth Enten v P’Wﬂ_‘_&‘_ I ; v\nu:nuv s T " vk O TS ?YIT;\EACL InTespecrorime av'auanle,l
ofnzorporaton o corposi GRS | 06 sadh Enterprises Prival redeem ssets. The ] and iereby cautioned notto deal with the
3. | Adharity under which comorate huglwm of Companies- Ka w property and any dealings with the property will be subject to the charge of CFHL for the amount mentioned against eacl
dablor 5 iricorsorated ! regisiorod i property along with further interest thereon till the date of realisation.
Fon ] i
$ ,’;,2;51,’5;%‘-’33’”01”;,E‘E'“!’f,“,f,”ﬂé,;“ﬁ"y UT0200UP2017PTC090263 DAteT18:08:2023 s
5. | Acdmss. of e regsterad ofica and | Registered Offica Addrees as per the TACA| ace ; Gurgaon Authorised Officer, Can Fin Homes Ltd
prncipal offioe (4 any) of corporate dabtor | Records: 12, Aipur Geuaun. Post Chanden
o Bulandshahr Uttar Pracesh -203001
Insalvanc menCEment dale in 15th Seplamber, 2023
resoect of corporats dobtor .20
i i S =
! 024
. i AML ADITYA BIRLA FINANCE LIMITED
b |Name Name: Anurag Nibhaya Name of the Borrowers/ Possestion i ] ADITYA BIRLA Registered Office: Indiar Rayan Comy &l Gias 26
inscivarcy professonal acing as s |Reg GuarantorMortgager Detalls of the Mortgaged Properties | W dC AP”’AL egister ce: Indiar: Rayon Compaund, Veraval, Gujarat - 362266,
cwsoltion prolessianal IBBYIPA-0011P-PO0BT0/2017-2018/11468 - Corporate Office : 107 Floor R Teck Park, Nirlon Complex, Near Hub Mall,
9. [Addiess and a-mai of 50 nlor fesolulion | Address: 204, Sapar Plaza Pioi No, 16, gy =Rl 010500 (Enst), Mumbai-400 063, MH,
IMOfes50Na, a8 rugsieed with the Bogd [ iswict Canire. Laxiry Nagar, New Deth-110082|
Emait 19, anuragibcanwbhaya com g =TS, NN R, 073" E-AUCTION SALE NOTICE
10| Adross an e-mai o e used for [ Addross: 204, Sagar Plazs, Piot o, 10 Viendra Singh (Borrower ;“'3:;"5”’“3'”‘"*;"3- LI Ex, TN iz Mo 15.daya hustion Sal Rotce for ale of Immovable Assels under the Seconitsation and Recenstrcion of Fnanclal Assets and
cortespandence with the infarim Disirc Cenre. Laxru Nagar, New Delfi-* 10797 & Mortgagor) , Mauza Kunna Khera, Diet- Agra having area of 62, erest Enforcement of Security 1, With proviso to {1).of the Security Interest (Enforcement) Aules, 2002,
__| resohdion profassional Email Ig: <irp rsv@gmail.com 8a. Mt In the name of Shallendra Singh and having |  thereon Whereas the i | e Lisited/ Secured Crecitor had taken possession ofhe ollowing secured sots
il alo for subrm - Mra balow. 70 88 [0407.2023 putsuant t raice ssued undor Sec. 13(2} of Securitisation and Reconstruction of Financial Assets a1d Enforcemens of Scurity nterest
17 |Gl o srdicrs, Wany o clmsn 7} under: East - Plot No. 116, West ~ Exit and Road 7.5 mir 16:09:2023 Aet, 2002 {SARFAESI) for recovery of the secured debls for the dues as mer Delow with further chan
o b-sactn (54 0 st 71 snestannd wide, North — Plot No. 113, South — Plot No. 114 jorjesd adomabtaldaind pdpaig ke g o ARG o
by the indocen rasokibon professional ATEU DA AR PErCeOf U1 propey 1. Knasre No:215; 5 R 18.29:285)- cost thereon from owing Borrowers and Co-Borrowers. Notice is aereby given to the pubic in genersl and in particular to the
3, [Namas of Frsalearcy Prokssonsls doviiond Borrawers und Co-B that Y the fallowing progerty for ! the debts due to the Aditya Birta Finance Limited
ct s Ao Ragreoarouns om0t | Dogleterod Soclety undor| Shastri Puram, Mauza Mshammadpu, loha Mandl ward, a5 on 13/09207 il be held on As is where ist "Aa s what s and “Whatever thereis” asis
115 Cirss {"hras imon f 6ach class, D.C. Goyal Shikshal Teh. & Dist- Agra (UP) Belonging To Mis Maa Durga Callege|  + ¢ &
14.|[a] Solevant Frems and a. Wb ink Samiti (Borrower & Real-:md Sng:ymnﬁf\."om Shiksha Samiti having DATE & 0 ON : 04.10.2023, B 00 0 01:00 P
&) Datas of authorzad reprasentates | bitps: iibbi. gov in i gor), area of 5000 Sq. Ing boundaries as mentioned—y-07-2023 AST DATE OF R PT O B R 0 DEPO D) : 03.10.20
ana availavlo al Physical Adcress: NA Shri Susheel Kumar Goyal herein below. Boundaries are as under: East - Land ADA,| - 1509:2023 ]
Mot is heredy give nal e Natural Company Law Trbonal Alahaliad Bamcis e Slo Shri Dull Chand]West Eo’:‘ Durga College, North ~ Land Samit, South - 18| %, [ f
ordered ihe commencemant of a corporate insalvency resolution process of the Mis RSY Goyal, Shri Sachin Goyal Wide -’ e Ty i Tetaldmaunt (7}
Earth Enterprises Private Limitedon 1509 202 Slo Shrl Susheel Kumar| o | OP- 110~ U3, Kiasra No. 354, V™ FIGOr &t Marieh Marker
The creditors of Mis RSV Earth Enterprises Privata Limited are horedy cafed upon o Goyal, Shri Sandeep) Pushpanjal Vatka Sikandra Raiway Crossing, Sikandra, . W5, Kunal Moulds india ¢ i
0TI et IAims with proof on o batore 291h Seplermber, 2023 10 the e resalution Goyal Slo Sl Susheal] =2 Mand! Werd, Teh & Dist- Agra (UP) Having Area 147 Through s Proprietor ;‘;‘t*"m:'::'m :‘f:* };;:E:":’ ::’:*;" SR . 19012022
altha ad No. 10, $q. Mt. In the name of Sachin Goyal and having boundaries . AL 0. 41143, Mustatl 4| 25,000/ | FiveLakh Ninely ¥ 58.89,28103
The fnaialcroitors shal sttt Gains wit proot by elactionic mess only. Al Kumar S 0¥8). STt ay mentioned hereln below. East — Open o Sky, Woel - il ol el § Mt o 452020 Wl o 66| us. ity | o heusanive | (s, ity Eight
ot credit Suomitthe clai p I iy D08 Seema Goyal Open to Sky, Noth - Purchasers Property, South — & - he. 12 (80}, Viage : Gaunehi, Saay Cclory st | Minelak |  Hundred Omly) | Lkt Eighty Kine
Afinancal el longing . ass, s sted agant he ety No. 12,shalinden i Sushoe! Kumar Goyal, purchaser's Property And Other's Property I, :"‘:‘;ﬂm‘“”"‘?’" : sy, Dstict - Faidabad, Karyara 7005 Mwentyitve 1 Thousand Two
thoice of authorised g the three insolvency isted Shri Manish Agarwal Sofy- : arKet m; gh mm bounded by ; -East by : Other prugerty; “West| Thousand 50,000 {Mundred Eighty One
. A Forms 4 ’ o M. 4 ® P
againsl antry No.A3 1oact fass (NA] i Farn CA. Shrl Raja Babu Agarwsl,| pusnpanjall Vatika Skandra Rallway Skandra, oM he, Mo [ O e et by Other Pragety | - OnfAl. | (B3, Fiy Theasend | & Theee Paise Only)
3 An mm:;;' ! uusf.l,(o & a Mandl Ward, Teh & Dist-- Agra (UP) Belonging to South by : Aoid 151, (PHYSICAL PUSSESSION) ooy} Gue as on 1012022
urag a A Sachin Goyal S/o Susheel Kumar Goyal having Area 121.23|
i msv""'wlmx'm% P'of:‘“f"'w Kum.' Agarwal Slo Sh|Sq, Mt East — Othert Property, Woet — 3":“‘0% road 8| f d the sale, please refer to the link provided in Aditya Bitka Finance Limited / Securad Creditor's website
plaipongeiid oo b o Ram kishun Agarwal. | Other's Property, North — Plot No. 5, South — Other's Property] e y pecties-for-uct LS.
Rar. No.IBBUIPAU1E-POOBINZ0 12018 11488 Contact Nes.: Aditya Biria Finance Limited, Authorized Oficer - (1) Mr, Mukesh Kumar Choudhary
Reg Addeass: 204 Sagar Plaza, Plod e 19 aters K} Officel (makech — i # H
Date: 17.09 2023 District Cerire L Nagar New Delri. 110052 . p M No. / You may alsa visit nearest branch or contact
Place: New Deihi Emal I anirag @ ya.30m, city i mnmwmmnmm harma : mohit, i com - 4. No. 3)Mr.VedPrakash
com| 10.-
Sdi-
Place : faridabad, aryana, Rathorised Officer
- AU SMALL FINANCE BANK LIMITED s e
BANK (A SCHEDULED COMMERCIAL BANK)

Regional office , Haldwani
Kusumkhera, near Balaji

b Dusenent i )

&ore1 & Canara Bank &

SALE NOTICE OF

_MOVABLE PROPERTIES THROUGH E-AUCTION

E-AUCTION / SALE NOTICE

Banguet Hall, Cheenpur, Haldwani, Email : crrohld@canarabank.com

Notice is hereby givan to the effect that the movabie progerty {ies) described herein;

taxen possession undes the provisions of the hypothecation

Name of Borrower/Co-Borrower/

Date of

agreement signed by you will be sold by hoiding public auction on the followsing terms & conditions. £ auction arranged

by the service provider

13(2) Notice Date & Amount Description of M el e W " .
Mortgagor/Guarantor / Laan Afc No. 2 scrpoon of Meortgaped Praperty Possesion Mis Canbank Computer Services Ltd. through the website ttps:/indionbankseauction.com through ifferent lots, The detsts &-Auct or, sl
pu 0l g
2 b +The di 3 koo sved Sfindi it

{A/¢ No.) 19001060116422982 10-0ub-21 Al tht part nd parcel of rsidliatfconsinesciat property L and/ Buldg/ availabie at kttos:/findignbonkseouction.com ; The Getails E-Auction also available a1 https /ﬁnd.aubuukwaufum com: last date of executing
PUSPENDRA CHANDELA {Borrower), Rs. 579623/- Strueture and fIXtures Property tusted at N6 S3 Khet No 253 Chiapeanla EMD 17/10/2023 Date and time of E-auction: 18/10/2023 between 12:30 PM TO 1:30 oM (with auto extension cf 0S minutes)
MAYA {Co-Borrower ) Rs. Five Lac Seventy-Nine Thausand Six | PRANGANA & TEKSIL DADRI DIST. GOUTAM BUDDM NAGAR Uttar H R Pri

Hundred Twenty-These onlyas on | pradesh Admeasuring 110 Square Vard, East : OTHER PROPERTY, West Name & Address of # eserve rrice

07-uk-21 OTHER PROPERTY, Nerth :ROAD 18 FT WIDE. South : OT HER PROPERTY Lot Borrowers / Guarantors / Brief Description of Total Liabilities as  [Earnest Money
(Afc No.) 19001065124779562 15-Dec-22 Al tiat part and parsel of residential/commercial property Landj Bulding/ | 15-Sep-23 No. Mortgagors Property/ies on 31.08.2023 Deposit (EMD)
Ravindra (Borrower), Shriniwash {Co Rs. 1027225/ Staucture and fotures Property Stusted At KHASAA NO §3 , VILL - (in Rs.)
Borrower), Praveen kumar (Co- Rs. Ten Lac Twenty-Seven Thoussnd hakalpi Sh. Pulia, PARGANA LONI, Ghaziabad Chirori ,Dist -
St : T e T e o st | e Shelar il ey o [1.1. stri sohil 5/ Akil Abmad Maker: MARUTI SUZUKI INDIA ¥3,79,818.45 | 71,00,000.00
14-Dec-22 Ward No. 3, Verma Line Model: MARUTI ALTO 800 LXI (Rupees Three Lakh D
Tre Borsomer having faded o repay the amount, Therefark natice 1s berekry gven to the horrawar 3 The pabiie in general that the undersigned has Laken pessession of the Tanakpur 262309 Reg No: UK-03-TA-1478 Seventy Nine Thousand 2 10,000.00
pragersy described hereio above mentioned table in exertise of powers conferred on iim/her under section 13(4) of the said (Act 2002} read with Rule 8 of the said ruie on the anakpur £ngine No.- FBDN6165965 Eight Hundred Eighteen Lhhnts
das ihaned (0 the above table. “The borrower’s attention i Invited 10 Prowisions of sub section (&) of section 13 of the Act, in respect of time avaiiable, ta redeem the Chassis No. MA3EUA61S00C 11830 & Paise Fourty Five e O
secuted a3sets.” The bortower i particaiar and the pusiic i general is herely cautioned not to deal with the property and any dealings with the property wilf be subject 16 Branch : Tanakpur, Person o contact: # . Only}s Future Interest + TR o
the chirge o the U Smalt Finance Bank Lmited (A Schedsled Commercial Banki for the amount and intarest thereon mentioncs is the ahove table. sd- Mr. Mahech Kapri, 9045111095 Type of Body: HATCH BACK Cost and other Expenses "
Place: Delhi Date: 16-Sep-2023 Authorised Officer AU Small Finance Bank Limited Color: SILKY SRVER, MAKE-11/2019 (Lest Recovery, If Asy) Physica
FUEL-PETROL covery, Possession

PUNJAB NATIONAL BANK

Circle Office : Raj Tower, Shivaji Nagar,
Delhi Road, Saharanpur - 247001

SYMBOLIC POSSESSSION NOTICE

of F and

Whereas, the undersigned being the authorized oficer of the PUNJAB NATIONAL BANK, under the and
Ei 2002andi

section 13(12] f y
th

y 3

fromthe

a P pay
date of notice/ date of receip! of the said notice. The borrowers & Guarantors having failed to repay the

Y
amount, notice is hereby given to the borrowers/ Guarantors and the

% under 4of
section 13 ity i 002. Thy s/ Guarantor's/Morigagor' ited i tion (4) of f.Theh
section 13 of the act in respect of time available to redeem (he secured assets. The borrower in particular and public in general is hereby cautioned not to deal with the
the ylies wil PUNJAB NATIONAL BANK, for
S. Name of the Account Description of the Property Amount Date of Date of
No. mortgaged and the Borrower Outstanding as demand Symbolic g Alicharg
(Owner of the Property) on demand Notice Posession
notice notice affixed
1. |Mrs, Heera Devi W/o Mr. Shiv Nath Mandal & | One residential house measuring area 80 Sq. Yards|  Rs. 31.50,189,90/- 07.07.2023 12.09.2023
v Santosh Kumar S/o Mr. Shiv Nath Mandal | or 66.88 Sq. M. Having dimensions in East 15 FL.| Thirty One Lakhs Fifty
(Both) R/o H.No. 2C/726, Opp. Krishna Public| West 15 Ft. North 45 Ft. South 45 Ft. Built on Plot no. Thousand One
School, Gali no.4, Vinod Vihar Colony,| 50 pertaining MPL No. 2G/726 consisting all| Hundred Eighty Nine
- 247001 & ( tor) Mr. therein & land beneath the same with| and Ninety Paisa Only
| Abhishek Jain S/o Ashok Kumar Jain R/o Gali | internal construction with electric fitting connection + Interest +
no. 4, Vinod Vihar Colony, SRE - 247001 with roof with all rights related to it situated at Mauza| Bank Expenses.
Bre PN npur Shiekhpura Kadeem, P.T. & Distt. Saharanpur dar|
od Vihar Colony, Saharanpur duly registered at Sub Registrar Saharanpur vide sale deed|
no. 671 in Bahi 1, Jild No. 4369 Pagos 223-262 dated 30.01.2015, BOUNDED AS UNDER: EAST:
L Rasta, WEST: Plot No. 64, NORTH:; Plot of other person, SOUTH; Plot No, 61 & 62 1
lgated :16.09.2023 Circle Office : Raj Tower, Shivaji Nagar, Delhi Road, S p Chief M: Authorised Officer

financm.ep'. in @. ‘

a. The propertyfies

deposit of the Earnest Money Deposit (EMD) referred to in {j)below).

b. The vehicle (s) will not be sold below the Reserve Price

¢. Theassetcan beinspected on17.10.2023 between 12 PM and 4 PM.

d. The EMD shallbe deposited on or before 17.10.2023 by 5 PM. by way of Demand Draft of any National
"Canara Bank Tanakpur Branch” or through online (|
Regional Office Haldwani Account No - 209272434, IESC Code - CNRBOD08308

. Sale shall be confirmed in favour of the successful bidder, subject to confirmation of the same by the s

be paid within 15 days from the date of confirmation of sale. {n case of failure 10 deposit the amount
puttoauction again, The amounts shali be paid as mentioned in pata (d) above

for conveyance, stamp asapplicable and any taxes, revenue/ dues 1o
etc. shall be borne by the successful bidder/s only,

bidder on “AS 1S WHERE IS BASIS” AND “AS 1S WHAT IS BASIS",

i. The authorized officer reserves the
reason thereof.

J- For further detalls, Canara Bank, Yanakpur Branch, Tanakpur , District Champawat Ph 9045111095
during office hours on any working day.

k. Auction would commence at Reserve Price,
1,000. The bidder who submits the highest
declared as successful bidder. Sale shall be confirmedin favour of the successful bidder, subject to c

same by the secured creditor.

Date : 17.09.2023

Place: Haldwani

nditions:

will be s0idin “AS IS WHERE IS BASIS & AS IS WHAT IS BASIS” candition, including encumbrancesif any,
(There are no encumbrances to the knowledge of the Bank. For details of encumbrange, contact the undersigned before
RTGS/NEFT/Fund Transfer) to the credit of Account — Canara Bank

ighest bidder shall deposit 25% of the bid amount immediately and the balance 75% of the amount of the bid shall

sale in favour of highest bidder will be cancelied, the amount already deposited shall be forfeited and the vehicle will be

h. On the sale being canfirmed against payment/deposit of the amount the vehicle sold will be defivered 1o the successful

right to cancel the auction or not to accept the highest bid without assigning any

as mentioned above. Bidders shall improve their offersin multiples of Rs.
bid (not below the Reserve price) on closure of 'Online’ auction shall be

Authorized Officer, Canara Bank

lized Bank favoring

ecured creditor.

1as above-said the

any local authority

may be contacted

onfirmation of the

o0 o

New Delhi




